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MM»K of M i  I ra n  Supra Hswn 
Library* New tMfcl

2064. SHRI KRISHNA CHANDRA 
HALDER : 

SHRI M. S. SIVASWAMY : 

m i  tlw Minister of EDUCATION AND 
SOCIAL WELFARE be pleated to state :

(a) whether hit attention ha* been drawn 
«o the reported missing of more than 600 
hock* from the Sapra Hottae library, New 
Ddhij

(b) if so, whether any enquiry ha* been 
twostituted j and

(e) if not, the reasons thercior ?

THE MINISTER OF EDUCATION# 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN): (a) Accord* 
lag to the information furnished by the Indian 
Council of World Affairs, 626 volume* of UN 
Treaty Series ware missing from the Library 
of the CounciL

(b) and (c). A report has »>ecn lodged 
with the Police by the Council and the matter 
i* tinder investigation of thr Crime Branch of 
DcJhi Police.

Supply of *« exploratory A«Ma|«wMl
aadcr Norwegian AM Program***
2085. SHRI A. K. GOPALAN :

SI m i V AY ALAR RAVI :

W<U the Mininter of AGRICULTURE be 
pleased to state :

(a) whether (iovnrnm<rni have m  eiwd 
an exploratory ftihing vmrl free of coat under 
the Norwegian Aid Programme ;

(b) whether thr Govemmrnt have offered 
thb vrwi to Kerala Ciov'crnmenS ; *md

(c) if K*t the tcnm and u/nd»H<m* of the 
offer ?

THE MINIhi'ER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SH1NDK) : (a) to <e). 
The last cxpltwratory tithing vcikw I suppUw) by 
Norway under the turensive Agreement* 
relating to the !nd'>Nomeglan Prtyeet wan 
received in l%6 . No vencJ received wilder 
thear Agrreracnt*. of which the tern of tha 
final agreement came i© a el<*r In March,
1972. hsw hrcn offered to the C^ernment of 
Kerala. The \ewr!s are, however, bftfed at 
C'ochin, Indication* have h<»wevrr been 
received of ccntiiuiod a*ri*iance In varkxi* 
sphere* including fisheries, It Is expected 
that mmt otploraUsry filling ve««ei* will be 
supplied free of cost by the Norwegian Ageney 
for International Development. Under tbe 
ppocedure pmoibed by the MUdftry of 
Finance external a*s(«tnnee to the IItwtn of 
cammoditibr and equipment having w$te
value is required to be adjusted ^alnat plan 
cd3infti. An enquiry wa* mfo
from marhhnr State Govemmenta, fednding 
Kerala whether they would be able to 
accommodate the com of the vend*, if
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allotted lo them, under their pbn ceiling*. 
No conditions were prescribed, u  the enquiry 
wa* intended for the ptwrpoie of making m  
•sseaMnent of (he situation m  the basis of 
which tt suitable arrangement for the utilisa
tion of the vessels could he worked out The 
State Government! expressed inability to 
accommodate the coat of the vessels against 
their Plan ceilings. In accordance with the 
proposal* as now formulated* the (Operational 
plan of the vessel* will he drawn up by the 
Central Deep S a  Fishing Organisation, 
which will also co-ordinate the exploratory 
programme of the vends* The State Govern* 
incuts concerned will operate the vends, and 
the cost of operation is proposed to be met by 
the Central Government. Thr proposals arc, 
however, tentative. It is not expected that tbe 
vessels will be available before 1974. The 
number of ve**r Is to be supplied and their 
dtft{x«mon has also not bren determined. Tbe 
l>oal arrangements for the organisstton of the 
exploratory programme with the vessels will 
he worked out in the light of developments*

Supply of Boiled Rica to Kerala

2086, SHRI A K. GOPALAN : Will 
the M'twrrr of AGRICULTURE be pirated 
to stau ;

(a) whether (tovernmeot are a w a r r  that 
the consumers of Kerala show a very marked 
preferetw c for bailed rice and there have been 
frequent complaints about tlie continued 
supply of raw rice »

(b> *t so, wliat step* Govetmratnt have 
taken fot the supply of boiled rice to Krrala ; 
and

(r) tf no steps have been taken, the 
reasons therefor !

THE MINISrER OP SFAJTE IN THR 
MINIS TRY OP AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) t (a) Yea* Sir.

(b) and (c). Only limited stocks of boiled 
rice Jure available m the Central pool* Out of 
these a substantial quantity has Already been 
allotted tn Kerala. Long-term measures to 
encourage production of boiled rice are under 
consideration.

m  SHRI A. fL  GOPALAN : WIU tbe 
Minister of AGRICULTURE he pleased to 
Mktet

{*) the sugar allotment t« Kerala State
per month j

(b) whether Government ate aware that 
the present allotment quantity is not sufficient 
to meet the requirement of Kerala; and

(c) whether Government would conaidei 
the sugar allotment on the basis of one Kilo
gram per head per mensem ; and if so, when, 
If not, the reasons therefor ?

THE MINISTER OP SrATE IN 1HE 
MINISTRY OF AGRIGULTURE (PROP. 
SHER SINGH) : (a) The quota of fair price 
levy sugar allotted to Kerala State under the 
voluntary distribution scheme/Partia! control 
during January, 1972, to August, 1972, is 
given below t

January *72 7602 tonnes

February *72 7600 tonnes
March ’72 7600 tonnes
April *72 7612 tonnes
May *72 7612 tonnes

June *72 7612 tonnes

July *72 7612 tonnes
August 72 7160 tonnes

(b) and (c)« Levy sugar is being allotted
to all the State Governments on a rational 
baai* after taking into consideration the popu
lation Cactor, the past pattern of consumption 
during 1967*68 and 1968-69, and the availa
bility of sugar. The scale and mode of distri
bution within the State is, however, left to 
the discretion of the State Government subject 
to a guide-line that no individual be supplied 
mom than 1 kilogram per month and a family 
should not get less than a kilogram per month 
In any rase. 'Due to the extremely limited 
availability of sugar it has not been possible 
at present to accede to the demand* of the 
State Governments, including Kerala, for 
focreaatag their monthly quotas.

t t—anrch In I s c t t r ls l  Fertiliser

2068. SHRI VISHWANATH PKA1AP 
SINGH: WU1 the Minister of AGRICUL
TURE be pleated to state whether to avoid 
eutrophicatton of 'wet lands' subjected to high 
dosage of chemicals fertiliser, the Govern
ment has any plans to promote irsearch in 
% m tM  fertilisers’ ?

THE MINISTER OF STATE IN TllL 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) s In went years, 
It* «? tEtrtftphication, that is,




